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1.

T-
5
SERWEL elecTn5rlrcS-
PRIVATE LIMITED

3
28-04-1997

4.
urz 1 uu I G1 997PTC026971

5
i1.""'":" ur ure regtsrereo oflce and principal office
(rr any) ot corporate debtor

Registered Office:
No. 6-3-853/1,6-3-854 & 6-3-854A.
Meridian Plaza, Beside Lal
Bungalow, Ameerpet Hyderabad
Hyderabad TG 500016 tN

o.
ut-U1-2O20 (Order Received by lRp
pn 10-01-2020)

7 Estimated date of
process u)-u t-2u29

8 ,rqr'c oru regrs.trauon numDer of the insolvency
professional acting as interim resolution professionar

Havan Kanl(ani
IBB t/t PA-O02/lP-N00368/20 1 7_
18/11062

3. ^uvr Err aru e_mail ol tne Interim resolution
professional, as registered with the Board

C/o P K Associates
F-45, 5-9-1121 , Agarwal Chambers,
King Kothi, Hyderabad - 500 001
[Telangana]
Fmril' inn-r,^xL^^1,^-ia----,,

0 Address and e-
with the interim resolution professional

U/o P K Associates
F-45, 5-9-1 121, Agawval Chambers.
King Kothi, Hyderabad - 500 001
[Telangana]
Email:EUpS9 omail.com11.

12.
utarms 21-01-2020

ctause (b) of sub_
ined by the interim

Not Applicable

13
Not Applicable

14. Relevant Forms and
Details of authorized representatives
are available at:

(a)
(b)

Web link: Not Applicable
Physical Address; Not Applicable

e
rwel Electronics private Limited on

The creditors of Serwel Electronics Private Limited are hereby called upon to submit their claims with

$rirlfri %:"t* 
21'01'2020 to the interim resolution professionat at the address mentioned against

The ljnancial creditors shall submit their claims with proof by electronic means only. All other creditorsmay submit the claims with proof in person, by post or by erecfronic means.

A flnancial ging to a class,as listed against the entry No. 12, shall indicate its choice ofauthorised from-among the three insol-vency prorusi6n"i, listed against entry No.13 to actas authoris ve of the cliss [Not Applicable] in Form Cn. 
-

Submission of farse or misreading proofs of craim shail attract penarties.
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Date:10-01-2020
Place: Hyderabad


